SLP(C) No. 19743 OF 2000

| TEM No. 29 Court No. 6 SECTI ON XV
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.19743/2000

(From the judgenent and order dated 01/08/ 2000 in WA 195/ 96
of The H GH COURT OF GAUHATI)

H NDUSTAN PAPER CORPORATI ON LTD. Petitioner (s)
VERSUS
KAGAJKAL THI KADAR SRAM K UNI ON & ORS. Respondent (s)

(Wth prayer for interimrelief)
( Wth Appln(s). for permission to place addl. docunents on record
and c/delay in filing rejoinder )

Date : 14/12/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE S. RAJENDRA BABU
HON BLE MRS. JUSTI CE RUVA PAL

For Petitioner (s) Sangeet a Mandal , Adv.
Shashi Junej a, Adv.

Kapi| Kr. Chaudhary, Adv.
Fox Mandal & Co., Adv.

For Respondent (s) D. K. Agarwal, Sr. Adv.
Sudhi r Kumar QGupt a, Adv.

S.C. Patel, Adv.
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UPON hearing counsel the Court nade the foll ow ng
ORDER

Leave granted. Printing dispensed wth.

(Meenu Set hi) (Om Prakash)
Court Master Court Master



